
PHt\l-0UNI\ 26, Ib9J (SAKAl W,ltten IIns"", 

Danapur has asain issued llrders for the 
transf"r of Guards of Danapur Divisinn 
~  though the previous transfer orders in 

r~  of 5 Guards of Gaya issued by him 
were set asiJe by the higher authorities: 

(b) whether it is also a fact that he has 
issued further order< r rna" transrers 01 
Guards without prior concurrence pf the 
authorities ; 

Ic) whet"er it is further a fact that there 
is ~r a  resentment amongst the Guurd; of 
the Danapur Divbion due to the action of 
the Divisipnal Superintendent and this has 

created a situation by which t'ain services 
are likely to suffer; and 

(d) if so, the acti.,n taken to caoccl the 
mass transrer orders or Guards in the 
Danapur Division to avoid further deterio-
ration in the situation? 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (n) to (d). There were 
representations r ard ~ the transrer of S 
suards in connection with the introduction of 

crack pattern or working for gllalds betweon 
Gaya and Moghalsa'ai These transfers 
""'ere in abeyance pending ali. examination flf 

the queslion of overhours consequent on the 
introduction of the new pattern of \\ orking. 

'I here was also representations regardini 
certain transfers or guards which had 
subsequently been issued. 

It has now been ascertained that the 
entilc '·crack operation" had bel n planr.ed 
in such a way that the total hours of duty 
did not exceed 14 hours which is the 
proscribed limit and the guards are now 
being required to work on single leg upera-
tion only which is within the permissible 
hours of duty. or the transfer of guards 
ordered, those from Gaya to Moghalsarai 
have been caDcell.d and Ih, rest have been 
sustained, as they were not in connection 
with the introduction of the crack pattern 
of operation but in the normal exigencies 

of service. 

~o mm  for Raising Producthlt,. Lnel 

3206, SHRI MAYAVAN : 
SHRI N. R. LASKAR : 
SHRICHENGALRAYA 

NAIDU: 
SHRI SAMINATHAN : 

SHRI DHANDAPANI : 

Will the MjnplCl' or lNDUS'IlUAJ.. 

DEVELOPMENT, INTERNAL TRADE 
AND COMPAN\' AFFAIRS be pleased to 
state: 

(a) whether it is a fact that a massive 
nation-wi1e programme ,'or ramnll the 

productivity level will be launched by the 
National Productivity C('lIncii during 1970 
which is being celebrated as the Asian 
Productive Year: 

(Il) if so, what are the main object. of 
the Asian Productive Yl'ar ; and 

(c) how many countries will be partici-
pating in this celebration? 

THE MINISTER OF INDUSTRIAL 
DEV[LOPMENT, INTERNAL TRADB 
AND COMPANY AFFAIRS ISHRI F. A, 
AHMED) : (a) to (c). The Asian Produc-
tivity Organisation of which India i. a 
member, d.eided to observe 1970 as Asian 
Productivity Year and ad. ~ d the member 
countries to organise programmrs to celebrate 
the occasion with the followinll as the 
objectives of the Asian Productivity Year :_ 

(II To achieve greater pro.perity 
through productivity; 

(2) To increase conscit)uSDIII of 
productivity; and 

(31 To intensify productivity actlOD 

for 8cceluJting economie 
growth. 

The principal motto is PROSPERITY 
THROUGH PRODUC nVITY aDd the 
theme is QUALITY RELIABILITY, India 
is celebrating the occasion through itl 
National Productivity Council by orl.nisin, 
suitable programmes at national, regional 
and local levels. Other member countri.., 
namely, Ceylon, RepUblic of China, HOIII 
Kong, Indonesia, Iran, Japan, Rcpubli;: of 
Korea, Nepal, Pakistan, Philippinea, 

a or~, Thailaod, lind the Republic of 
Vietnam, are also expected to celebrate tbe 
yeO[ by OTJlanisiDB similar proifamm... in 
their respective countries. 

EsplnsloD of Fair PrIce Sbo ... to CIa.ell 
RIIIDI Tread or Prlctl 

3207. SHRI BHOGENDRA JHA: 
Will th, Minister of INDUSTRIAL 

DEVELOPMENT, INTERNAL TRADB 
AND COMPANY AFFAIRS be pleased ro 

.'-Ie : 
(a) .... tIIIr IIIIre II RIO' IIrGIIOI8J bI{oq 




